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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH AT NEW DELHI
ORIGINAL APPLICATION NO. 739/2023

IN THE MATTER OF:

Environment Protection Society (Regd.) S.A.S. Nagar & Anr. Applicant
Versus
MOEF&CC & Ors. Respondent(s)
INDEX
S.No. Particulars Page No.
1. True and translated copy of Additional Report
on behalf of Respondent no. 6, GMADA 137-138
Filed by:
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PRASHANT MANCHANDA
COUNSEL FOR RESPONDENT NO. 6
123, RG COMPLEX-II,
PRASHANT VIHAR, NEW DELHI-110085
9971879203
Prashant.manchanda05@gmail.com
Date: 15.09.2024
New Delhi
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Sub:- 0.A.739/2023 pending before Hon’ble NGT.

This is in reference to the subject matter pending before Hon’ble NGT. It is
hereby clarified in the matter w.r.t the orders of the Hon’ble Court dated :
16/08/2024. The updated report of the projects is as under:

1. Widening of Road from Sector Junction 52/53 to Mohali Village and
Widening of Road from Sector Junction 61/62-69/70 (Kumbra) to Sector
Junction 65/66 (Bawa White House):- GMADA has revised the planning of the
both the roads and as per new planning, which is yet under consideration and
pending approval, it has come to light that a total of 625 No. of Trees (165
Trees on Widening of Road from Sector Junction 52/53 to Mohali Village and
460 Trees on Widening of Road from Sector Junction 61/62-69/70 (Kumbra) to
Sector Junction 65/66 (Bawa White House)) are required to be felled/cut for
the purpose of the development.

2. Report of Horticulture Wing:- As per the previous report of the Horticulture
wing available on record, it is once again clarified that as per the previous
experience of Horticulture Wing of GMADA, the success rate in
Transplantation of the Trees is very low. Hence, Transplantaion of the Trees is
not being taken up.

The Hon’ble Court may kindly be apprised as per the above report.
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